
AL COM TRIB
MUMBAT BENCH. MUMBAI

c.P No. 143al(MAH)/20 l7
CORAM: PTesent: SHRI B.S.V. PRAKASH KLIMAR

MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY I.AW TRIBUNAL ON 18.01.2018

NAME OF THE PARTIES: Daimler Financial Services India Pvt. Ltd

E-Global Trading Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 20 16.
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v. NAL.iA'SENAPATHY B.S.V. PRAihSHiUM-AR
Member (Technical) Member (lud icial)


